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THE MINISTER OF STATE IN
THE DEPARTMENT OF INDUS-
TRIAL DEVELOPMENT IN THE
MINISTRY OF INDUJSTRY (SHRI M.
ARUNACHALAM): (a) No, Sir,

{b) aud (¢} Do no. grise,
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Reduction of transmission and distri-
bution losses

2543, SHRI SURESH PACHOURI:
Wil the Minister of ENERGY be pleas.
ed to state:

(a) whether there are efforts under-
way to reduce transmission and dis-
tribution losses throughout the coun-
try and if so, what are the details of
the progress made so far; and

{(b) whether part of the losses are
due to conductor wires and due to
drop in voltage ang if so, how these
are fo be overcome?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATGI): (a) and (b)
Some energy is inevifably lost in
transmitting it through the conductor
wires, which also caused drop in vol-
tage. The State Electricity Boards
have been advised to identify the ele-
ments responsible for excessive losses
and to prepare schemes for strengthen-
ing of transmission and distribution -
systems, relocation of sub-stations
closer to the load centres, etc.

To detect theft of energy, Electri-
city Boards have set up vigilance
squads to conduct surprise raids. The
Indian Electricity Act, 1910 has been
amended to make the theft of energy
a coghizable offence, :

The Government have also decided
to introduce an incentive scheme for
reduction of losses,



